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Shrj Bar1 Vlahnu Kamath: I wel-
come the interruption, but I will hIt 
back. You pull me up, but you may 
pull him up also. 

Mr. Speaker: He is puttlnJl: a ques-
tion. He should not express hlJ 
pleasure by getting angry. 

Sbrl Bad Vislulu KaIIlath: Wh)' 
shoUld they express something? Wbr 
can't you pull them up? 

Sbrl BUllllll&llthal1a: The), are 
appreciating you. 

Sbrl Bar1 Vishnu Eamalb: There-
fore, I am appreciating the Interrup-
tion. Because the misdoings of 
Mr. Biju Patnaik and Mr. Mitra 
were mgde known to the out· 
.ide world by the C.  B. r. Report 
which was laid on the Table of the 
House, by your leave, Ia It not pos-
albie, as a special case, for the 
Finance Minister to tell the House 
whether the list of those reports 
could be conveyed to the House. If 
not today. at a later date? 

Shrl T.  T. Krlshnamacharl: That 
I. not within my purview. It Is with-
in the realm of the responsibility, If 
there Is any, of the Hom. Minister. 

Shrl C. E. Bhattaeharrya: I would 
like to know whether the Finance 
Minister has any idea about the re-
commendations that might have been 
made In the report. Ie he lays 'No', 
I have nothing more to ask. 

Shrl T.  T. Jl:rishDamacharl: No, 
Sir; I have nO idea at all. 

BeclactloD ba U.E. IIaDk Rata 
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ShrI Subodh BUdda: 
Sbrl Yashpal Stach: 

Will the Mlntater of I"IaaIIee be 
pleased to state: 

(a) whether It II a fact that !be 

880 (Ai) LSD-2. 

British Bank rate has been reduced 
by I per cent by the U.K. G<>vern-
ment in June, 1965; and 

(b) it so, its reaction on the Indi .. 
economy and investment? 

The Minister of Plaanl&' (Sbrl II. 
R. Bhaca&): (a) Yes, Sir. 

(b) The ef!ecta of this measure oa 
the Indian economy a. at pre.ent 
are likely to be nerlirible. 
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Sbrl P. B. ChallraYeltl: In the con-
text of !be ftnanclal stringency, ape-
clally with reprd to foreiltfl ex-
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change, does the Government pro· 
pose devaluation of the rupee? 

Sbrl B. R. Bbagat: The Finance 
Minister has discounted the idca. 
think the question does not arise, 

81lr1 P. R. Patel: The Bank Rate 
has been reduced in Great Britain, 
but the Bank rate of interest in our 
country is about 9 per cent and the 
market rate comes to 18 per cent. 
I want to know whether tha cost of 
production in OUr country would be 
more than the cost of production in 
Great Britain and we c0uld not send 
OUr goods outside the country. 

Shrl B. R. Bhalrat: I do not know 
whNe he got the figures 9 nnd )8. 
The Bank Rate, after reduction, is 6 
per cent at both the places. 

Sbrl D. C. Sbanna: May I know 
whether India, belna a rnember of 
the Commonwealth, was consulted 
formally or informally belore the 
Bank Rate was reduced by the U. K. 
Government and if nof, what are the 
obligations of being a member of the 
Commonwealth? 

Sbri B. R. BbBlrat: No obligation in 
this respect; neither Government 
conSUlts the other. 
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Sbri Sham Lal Saraf: The control at 
bankers' money is understandable. 
But in a developing economy as _ 
have in our country, is the Govern-
ment aware that, for legitImate pur-
poses, money has become scarce aDd 
if at all it is available, it is dear. 

Sbrl B. R. Bhapt: It has nothing 
to do with the going up or coming 
down of the Bank Ra te in I!:nglaDd. 

Sbrlmatl Ramdularl SIDba: May I 
know whether it is a fnct 1 hal, du-
ring this period, there has been in-
crease in the rates of Indian ba.nk& 
and if so. why it was not possible to 
allow a proportion.te reduction in 
the transaction of Indian banks? 

Sbrl B. R. Bbagat: We are Dot 
governed by the rates of U. K. Bank 
Act. We have our own independent 
judgment. We do it for our own 
economic considerations. It is true 
that recently the deposit rates of 
Indian banks have gone up. 

Separate PlaD for Agrlealtare 

r Sbrl Vldya CaraD Shalda: 
1 Shrl R. s. PaDdey: 

°98 t Sbrl Ramesbwar Tantla: 
. Shrl S. C. Samanta: 
Sbri Blbhatl Mlshr.: 
Sbrl K. N. TI_ry: 

WlIJ the Minister of PlaDDinc hit 
pleased to refer to the reply giveD to 
Starred Question No. 579 on the 25tIa 
March, 1965 and state: 

(a) whether Government have eon-
sidered a separate plan for agrtc:ul-
tural production both at the CeDtnaI 
and State levels in order to give more 
impetus to the agricultural produc-
tion; . 

(b) if 10, its salient features; a .... 

(c) the final decision of Govena-
ment in the matterT 




